CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH
KOLKATA

OA. 350/4/2019 : , Date of order: 05.01.2021
MA. 350/841/2019 '

Preserit :Hon’ble Ms. Bidisha Banerjee, Judicial Member g

Hon’ble Dr. Nandita Chatterjee, Administrative Member

JYOTSONA MUKHERJEE
vs. :
EASTERN RAILWAY

For the Applicant : Mr. T. K. Biswas, Counsel

- For the Respondents : Mr. K. Sarkar, Counsef
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